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ClVIL APPEAL NQ(s). 6227 OF 2009

BEFORE THE REG STRAR M K GUPTA

C. C. E., TRI CHY Appel | ant (s)
VERSUS
M S. GRASI M | NDUSTRI ES LTD. Respondent (s)

(Wth appln(s) for stay,condonation of delay in filing appeal. and
of fice report )

WTH Civil Appeal NO 6983 of 2009
(Wth office report)

Dat e: 29/01/2010 Thi s Appeal was called on for hearing today.
For Appellant(s)

M. B. Krishna Prasad, Adv.

Ms Anil Katiyar, Adv.
For Respondent (s)

M . M P. Devanat h, Adv.

M A Maria Pusapal at ha, Adv.
M's. Prabha Swami, Adv.

UPON hearing counsel the Court nmade the foll ow ng
ORDER

ClVIL APPEAL NO. 6227/ 2009

Sol e respondent has filed counter affidavit,.
Cl VIL APPEAL NO. 6983/ 2009

Despite order dat ed 17.12. 2009 of | ast chance,
respondent failed to file counter affidavit.

Li st both matters before the Hon' ble Court.

(M K. GUPTA)
Regi strar



